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(c) if not, the redsons théreof 7

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICUL-
TURE AND COOPERATION (SHRI
YOGENDRA MAKWANA) : (a) No,
Sir.

(b) Does not arise.
(¢) Does not arise

Supreme Court Directions to Haryana
Government on bonded labotr

398. PROF. MADHU DANDA-
VATE : Will the Minister of LABOUR
be pleased to state :

(a) whether it is a fact that the Ban-
dhua Mukti Morcha an organisation wor-
king for the liberation of bonded labour
had filed a contempt petition in the Sup-
reme Court against the Union Govern-
ment and the Haryana Government on
the ground that 21 directions in the Sup-
reme Court judgement passed n 1983 in
the case of quarry workers 1n Haryana
near Delhi were not complied with;

(b) if so, whether in respons:s to
the contempt petition, the Supreme Court
has given any directions :

(c) if so, what are the directions;
and

(d) the steps Union Government
have taken to ensure the implementation
of Supreme Court’s judgement ?

THE MINISTER OF STATE OF
THE MINISTRY OF LABOUR (SHRI
+<P. A. SANGMA) : (a) Yes. Sir.

(b) to (d) The matter is still subju-
dice in Supreme Court and the next date
of hearing is 19th July, 1986.

Step s to increase production of fish
se eds during Seventh Plan

399, SHRI SHANTARAM NAIK:
Will the Minister of AGRICULTURE be
pleased to state :
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(a) the steps costemplated to idcrease
production of fish-sdeds duriilig Sevesth
Plan period; and

(b) the special incentives Govern-
ment propose to give to State Govern-
ments and individuals ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICUL-
TURE AND COOPERATION (SHRI
YOGENDRA MAKWANA) : (a) It is
p:anned to complete the establishment of
forty-nine commercial fish seed farms/
hatcheries to increase the fish seed pro-
duction during the Seventh Plan period in
the public sector. Private sector is also
being encouraged to take up fish seed
production.

(b) The Central Government provides
to the State Govornments and Corpora-
tions seventy per cent cost of sanctroned
projects as loan under National Fish Seed
Programme for establishment of commer-
cial fish seed farms/hatcneries.

Under Inland Fisheries Project with
Worid Banks’s assistancz operating in the
States of Bihar, Madhya Pradesh, Orissa,
Uttar Pradesh and West Benga! seventy
per cent of sanctioned cost as loan is pro-
vided for the establishment of commercial
Fish Seed Farms/hatcheries. This loan
credit has been further extended to private
entreprencurs under the World Bank
programme.

Beside this, private sector is given
extension and incentives for fish sced
production.

[Translation]

Crop Insaratce Scheme

400. SHR]1 RAMSWAROOP RAM :
Will the Minister of AGRICULTURE be
pleased to stare :

(a) the number of small and marginatl
farmers who have been given compeénsa.
tion under the ‘Crop Insurarice Schitine,”
State-wise; and





